. Centrd administrative Tribunal
| principal Bench

0.A. No, 916/96

: Ney Delhi, this the 30th day of Sept.,1996

Hon'ble Mr, A.Y. Haridasan, Vice—Chairman’(J)‘
Hontble T, Ke Ramamoor thy, Member (”)

Shri Naveen Chander s/o
Shri Harbans Lzl rfo ‘
WpL1778, PitampuTd, Delhi=34, .,.App_li.cant.

(8y applicant in person)

1. Council of Scientif & Industriwl Research,
1 ANUS ANDH AN BHAWAN',
Rafi Marg,New Delhi :
through Joint 3eceetary (Admn. e

2. DirectoTy
publications & Information Directorate,
or, K.S.Krishnan Margy ' :
New Delhi~ 110 012/ - . JResp ondents
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By Hon'ble Mr, i VU,Haridasan, Vice~(Chairman =

n " The applicant who is present in person.states
that the'reliefs sought for in this application have
already been granted to him by the respondants and,

therefore, the @ plication isno more pressedy

R The Q;A4, is closed as withdraun, No costss
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